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. (iI) tbetotlil num~r of for.jin experts' 
eDlioeen aDd names of f<>reij&ti -c6l1nuies 
tbey come from, Bt pre\llnt enaBged by the· 
Oil and Natural ·Gas Comminion in its 
exploratory works; 

(b) whether the foreilln exrerls are 
proving very expensive; and 

(e) whether aoy plan has been worked 
out to replace the foreign experts by Indian 
engineers graduany and If so, the details 
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 

CHBMICALS AND MINES AND METALS 
(SHRI D.R. CHAVANJ: (a, At "resent, 
32 forello experts-31 from USSR and 
ODe from Czechoslo\'8kla are workioll 
witb the Oil and Natural Gas Com"tlsslon. 

(b) No. 

(c) Yes. IDdlan understudies are 
aUachlld invariablY with the fore ian 
experts so as to eDsure their replacement 
IraduaUy. The Dumber of foreigD nperts 
with tbe CommissioD has come dOWD from 
32~ ill 1!iI64.65 to 32 as at pre~ent. 

Ex,."ltur. by Oil and Natural Gas 
Co_million on Ita Inaulural 

ronetlona 

4508. SHill CHENGALRAYA NAIDU: 
Will the Minister of PETROLEUM AND 
CH2MICALS AND MINES AND 
MBTALS be pleased to state; 

(a) wbether he is aware tbat the Oil 
and Natural Ga. Commission has incurred 
hup expenditure on its inaugural function. 
durlnl the recent !'list ; 

(b) whether Government have made 
any enquiJw. into luch report, and if so, 
t"e ftndia •• thereof; and 

(c;) .. whetber the Oil and Natural Gas 
Colllilill.awa has beeD .Iven any directions 
10 avoid such w~ of expenditure in 
111_ ? 

THE MINISTER OF STATB IN THE 
MtNISTR Y PETROLEUM AND CHEMI" 
CALS, AND. MINES AND META ... S 
(SHRI D.R. CtfAVAN): (a) Government 
have nOled the expenditure incurred by the 
Oil Bnd Natural Gas Commission on its 
ino\lllural funclions since 1968.69; 

(b) No. 

(c) Does Dot arise. 

Con,ersion of 011 and Nataral Ga. 
Commiuion Into InteRrated Oil 

Company 

4509. SHRI N. SHIV APIA: Will the 
Minister or PETROLEPM AND 
CHEMICALS AND MINES AND METALS 
be pleased to state ; 

(a) whether tbe employees of Oil and 
Natural Gas Commission have submitted a 
memorandum to Government rellardinll the 
conversion of Oil and Natural Gas 
Commiuion into an inte.rated Oil 
Company with refining and oil marketinll 
functions; and 

(b) if so. Ihe reactions or Government 
thereto '! 

THE MINISTER Of' STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS. AND MINES AND 
METALS (SHKl D. R. CHAVAN): (a> 
The Pre~ident or the Oil and Natural Gas 
Commission Employees M.zdoor Sabha, 
Baroda had writtea a letter on 10.11.70 to 
the Prime Minister, raisin. certain demand. 
or the workers, including the oonversion 
of the Oil and Natural Gas Commission 
into an "inlellfated" Oil Compan, with 
refining and marketlnl runctions also. 

(b) The policy of the GOvernment bas 
been ror the Oil aDd Natural Gas Commls. 
sion to continue BS an iadependent 
orpnisation Cor the exploratioD and 
e~plontion orpetroleum relOUrc:e. of the 
counlry, unCettered with activities of a 
purely cORlmarci., natur, relatiD, to 
tlta rdninl and ai, of petrOleum 
p£oducll. No chaap II COIItemplated in 
this polic,. 




